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National Commission on Agriculture

146, DR. KARNI SINGH : Will tht 
Minister of FOOD AND AGRICULTURE 
be pleased to state :

(a) whether Government have since 
appointed the National Commission on 
Agriculture ;

(b) if so, the Anal composition thereof;

(c) whether any farmer or farmers’ re­
presentative has been included therein, if 
not the reasons therefor ; and

(d) when the Commission is likely to 
submit its interim and final reports ?

THE MINISTER OF STATE IN THB 
MINISTRY OF FOOD AND AGRICUL­
TURE (SHRI ANNASAHIB P. SINDE) :
(a) Yes, Sn.

(b A stafemant showing the composi­
tion of the C>mmission as on 31-3*71 is 
attached.
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(c) The composition of the Commission 
includes a few farmers.

(d) So far as the final report is concern­
ed, the Commission has been asked to sub­
mit it as soon as practicable and in any case, 
within a period of two years. No time­
limit was laid down by Government for the 
submission of interim reports. HfoweVer, 
the Commission had originally expected to 
submit interim reports on ccrtain priority 
areas within six m mths. There may, how­
ever, be some unavoidable delay.

Statement

COMPOSITION OF NATIONAL COMMISSION ON AGRICULTURE

Chairman 

Vice-Chairman 

Member Secretary 

Full-time Members

Vacant

Shri B. Sivaraman 

Shri J. S. Sarma

1. Shri S. K. Mukherjee
2. Dr. H. R. Araken
3. Dr. P. Bhattacharya
4. Shri Randhir Singh
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Part-time Members ; 1. Shri M. V. Krishnappa. Member, Lok 
Sabha.

2. Dr. Z. A. Ahmed, Member, Rajya 
Sabha.

3. Sardar Joginder Singh, Member, Rajya 
Sabha.

4. Dr. M. S. Swaminathan, Director,
Indian Agriculture Research Institute.

5. Shri D, P. Singh, Vice-Chancellor,
U. P. Agricultural Vaiverstty.

6. Shri T. A. Pai, Chairman, L1C.
7. Shri B. S. Nag, Formerly Adviser

(I and P), Planning Commission.
8. Dr. A. M. Khusro, Professor of Econo* 

mics, Instt. of Economic Growth.
9. Shri Han Singh, Retired i. G F.

10. Shri N. K. Panikar, Director, National 
institute of Oceanography.

11. Capt. Rattan Singh, Member, Legis­
lative Assembly, Punjab.

Tractors from G. D. R.

147. DR. KARNI SINGH : Will the 
Minister of FOOD AND AGRICULTURE 
be pleased to state :

(a) the total number of tractors received 
so far from G. D. R. ;

(b) the total number of them found 
defective ; the number of defective tractors 
returned ;

(c) the reasons for not returning the 
remaining defective tractors ; and

(d) whether the farmers have been 
refunded the full cost of the tractors and if 
not, the extent of the price lefunded to 
them and the reasons for not refunding 
the full cost ?

THE MINISTER OF STATE IN THE 
MINISTRY OF FOOD AND AGRICUL­
TURE (SHRI ANNASAHIB P. SHINDE) :
(a) A total number of 1,998 RS-09 tractors 
have so far been received from G. D. R.

(b) to (d). The number of RS-09 tractors

declared defective based on tho information 
received from the various State Agro Indus­
tries Corporations uplo January, 1971 is as 
under :

Name o f Corpora­
tion

Andhra Pradesh
Gujarat
Punjab
Rajasthan
Mysore
Tamilnadu

No. o f tractors 
declared defective

183
152
501

11
8
9

Latest information about the total num­
ber of RS-09 tractors found defective and 
the number of defective tractors returned 
along with the information required in parts
(c) and (d) of the Question is being collect­
ed from the concerned State Agro-Industries 
Corporations and will be laid on the Table 
of the Sabha after it is received.

Investment and Employment Opportunities

148. DR. KARNI SINGH : Will the 
Minister of LABOUR, EMPLOYMJEMT 
AND REHABILITATION be pleased to 
sta te :




